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3. The Chairman,
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vor his ceunsel yag9 present. As the case of the applicarn

O.A, 443/96.

ORDER

Y As per Hen'ble Shri R. Rangarajan, Member (Admn.) [

This OA was filed praying for a direction te a

the applican£ herein on cshpassiehate ground. The appli

ENeea o cer UM
*stgﬁﬁﬁ,G.Varadaiah.who werked as Blacksmith

s

SC Railway Vijayawada Division and who expired on 13-08-

in service due to natural cause. The a#g case of the app
- for compassionate ground appeintment was turned down by -
No.P/SC/268/MR/90-91/286/DOP/65 dated 23-11-94 {(Annexure

as this is & belated case and over 21 years old,

2. The applicant requesg{for walving of Court fee

ppoeint
pant wae o
in the
1973 while
licant

the order

-I)

VRN

p was

granted by the order of this Tribunal dated 04-04-96 in MA,

No. 240/96 in this OA, After that theapplicant or his ﬂ@unsél

did not care to appear before this Tribunal for admissic

Even today when the case is posted for dismissalyeither

been rejected as time barred by the respondents the case

merit anyéccnsideraticn.

n hearing.
the applicant
t had already

doss not

3. Hence, the CA is dismissed at the admission stlage itself,
NQ cests.
(R. Rangarajan)
_ ~ Member {admn.)
‘Dited : The 10th April 1996. | %}“ﬂ g .
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Copy to:

1+ The Gensral Manager,
Railnilayam,
South Central Rajluay,
Secunderabad,

27 The Divisional Manager, Railuays,
South Central Railway,
viJayauadaa' .

3, The Chairman,
Railuay Recruitsent Board,
South Central Reiluay,
Secunderabad, \ "
4, Ona copy to Mpr.G.Yadagiri Advogate
H.No.655-2317f5§é. Sr Kri&hnanagar,'
Yousufguda, Hyderabad, :

‘5. Ona copy to Mr.ﬂ;v;ﬁanana, Addl.CGsC,
CAT Hyderabad, : .

6 One copy to Library,CAT, Hyderabad,

'7§'0ne_duplicata COpYy. | ‘. :
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